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DEIHI LEGI3LATIVE ASSEMBLY SECRETARIAT
BULLETIN PART-.II' '\ , .
(General information relting to legisdlative & other matters)

Monday, Octdber 14, 1996/ ashvina 22, 1918 (Saks)

No.291

DETENTION AND RELEASE OF A MEMBER .

-

-

The following message dated 28.9.96 addressed to
Hon'ble\Speakg:,;Delhi_Vidhan Sabha was received from the

Deputy Caﬁni&éioner of Police, New Delhi Distt.,”New Detlhd -
on 8410.96 - :

"I have the honour to inform you that-
Shri Haroon Yusuf, Hon'ble Member of
legislative aAssembly, Delhi alongwith
his other aupporters was detained under

- Section 65 of Delhi Police act, 1978
for discbeying the lawful directions
of Police from Parliament Street 'at = ,
Windsor Plaes, Janpath at 11.44 hours
today i.e. 28.9.96,

He was released at 1705 hours
from Police Station Parliament Streat,
New Delhi the same day ie. 28.9,96,"
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‘SECRETARY



